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\hero are three big companies who are pro
ducing iodised saft The total salt production 
as per the licenced capacity is less than one 
and half lakh tonnes whereas more than 95 
lakh tonnes salt is produced in the country. 
So as per the facts, it is not correct to say only 
big companies are producing salt.

[Englis^h]

SHRI GOP! NATH GAJAPATHI: We all 
know that common s alt Is mainly used for the 
production of caustic soda and soda ash. But 
apart from that, the remnant mother-liquor 
usually discarded rafter salt production can 
be utilised for the recovery of very valuable 
by-products of the Halogen Family viz.. Fluo
rine, Chlorine and particularly Bromine and 
Iodine. Is there any propo«=ed by the Govern
ment to set up units in this regard as well?

[ Translation  ]

SHRI AJIT SINGH; Mr Speaker, Sir, I 
have said that it is used in industries whether 
it is for production of caustic soda or caustic. 
Chlorine is also being produced there. Units 
are already producing gas.

SHRI NANDI YELLAIAH; Mr. Speaker. 
Sir, it was shown inaT.V . serial that after the 
death of employees working in salt produc
tion units, their feet do not burn in the funeral 
pyre So. will the hon Minister state whether 
the Government have such information about 
these employees because they scrape salt 
with their feet? Has the Government taken 
any step to prevent such diseases?

SHRI AJIT SINGH Sir, I do not have 
any information about what the hon. Mem
ber Is saying. There are laws meant for all 
industries to provide protection to their mine 
workers and all other such workers. The 
Government will think over the matter raised 
by the Member.

SHRI GUMAN MAL LODHA: Mr. 
S p eaker, Sir. I would like to know from the 
hon. Minister whether it is correct that the 
best quality of salt is produced in salt units 
at Sambhar. Didwana and Pachpadra in

Rajasthan arid supplied out side the State? 
Is it also true that lakhs of tonnes of salt is 
produced at Kharwal and Deswal in Rajast
han and lakhs of people are getting empk>y- 
ment there? The hon. Minister may please 
reply these two questions.

SHRI AJIT SINGH: Mr. Speaker, Sir. 
what the hon. Member has sakJ is true. His 
information is correct.

[English]

SHRI NIRMAL KANTI CHATTERJEE; 
Now use of iodised salt is the policy of the 
Government. While this is beneficial and 
perhaps a must in the tarai region, the ques
tion that arises is whether this is benef k:ial in 
the coastal region and whetheror not iodised 
salt is harmful in certain regions of the coun
try. If so. in such areas should the use of 
iodised salt not be banned?

SHRI AJIT SINGH: I understand the 
hon. Member wants to know whether iodised 
salt is harmful to health in certain areas. In 
such cases we will go by the advice of the 
Health Ministry. As far as we know, they 
have advised that iodised salt shouki be 
used all over the country by the year 1992. 
Right now, it is for the tarai region where 
goitre is there. But we go by the advk:e of the 
Health Ministry.

[ Translation ]

Small Hydro-Power Projects in Bihar

*741. SHRISURYANARAYANYADAV: 
Will the Minister of ENERGY be pleased to 
state:

(a) whether Union Government have 
received a request from Government of Bihar 
for assistance to set up small hydel power 
plants in Bihar:

(b) if so, the details thereof: and

(c) the response of Unton Government 
to the request of Bihar Government?
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THE MINISTER OF ENERGY AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): No. Sir.

(b) and (c). Do not arise.

SHRI SURYA NARAYAN YADAV: Mr. 
Speaker, Sir, the hon. Minister has stated in 
his reply that the Union Government has not 
received any request from Government of 
Bihar for assistance to set up hydel power 
plants. But it is not correct. As per my infor
mation Government of Bihar had requested 
the Central Government fqr hydel power 
plants in the year 1984-85 and 1985-86. But 
the hon. Minister has stated in his reply that 
no request has been received. I can chal
lenge it. North Bihar is affected by floods and 
there is no scarcity of water. Due to heavy 
rains in hilly areas, Kosi, Sone and Ganga 
rivers cause floods in that area. I would like 
to know from the hon. Minister whether he 
would like to provide full financial assistance 
to Bihar Government for the development of 
hydel power?

SHRI ARIF MOHAMMAD KHAN; The 
hon. Member’s question was whether Union 
Government have received a request from 
Government of Bihar for assistance to set up 
small hydel power plants in Bihar? I have 
stated in my reply that the Central Govern
ment has not received any such request 
from Bihar Government. The hon. Member 
need not to challenge it. If he gives us clear 
and definite information about the request 
made by the Bihar Government. I assure him 
that we would take immediate action on 
them. If I get definite information from the 
Member I would correct my information which 
have been made available to me. We are 
making -earnest efforts for agricultural and 
economic development in the country and 
for that purpose we need power. There is 
power shortage in Bihar and it is our endeav
our to solve the problem of power shortage 
very soon so that the pace of economic 
development could be accelerated.

SHRI SURYA NARAYAN YADAV: Iwould 
like to know from the hon. Minister whether 
he would talk to the Nepalese Government

or setting up hydel power project on Kosi 
river and if so, when it will be done?

SHRI ARIF MOHAMMAD KHAN: Sir. we 
have been making efforts for many years to 
set up hydel power projects on those rivers 
which flow from Nepal into India. We have 
repeatedly raised this matter with Nepal and 
the proposals are lying at different levels of 
consideration. It is not possible for me to give 
full details but K is in our mind and it is our 
endeavour to implement these projects as 
early as possible.

SHRI RADHA MOHAN SINGH: Sir. at 
some place of Champaran district in.Bihar 
electricity is supplied from Nepal and it is 
seen that there has been a regular supply of 
electrk:ity in these areas. So, I woukJ like to 
know from the hon. Minister whether any talk 
is going on wKh the Nepalese Government to 
provkle electrrcity to some more areas?

SHRI ARIF MOHAMMAD KHAN: Sir. As 
I have submitted earlier that it is a matter 
involving another and if hon. Member has 
any new arrangement in mind and he is 
talking about a particular area where elec
tricity is to be provided from any other power 
station, it can be kx>ked into. Basically, K is 
the responsibility of State Government to 
provide electricity but the Central Govern
ment has also taken the responsibility to 
supply electricity through central projects.

SHRI JORAWAR RAM: Mr. Speaker, 
Sir, it has been stated just now that floods in 
rivers Koel and Sone which pass through 
Palamau district, threaten Patna every year 
and it is a permanent feature. Millions of 
rupees are spent to save Patna. As much as 
400 M.W. electricity is generated from Kan- 
har river. This -river also flow from Palamau 
district Kutuku dam is being constructed on 
Koel river and power will be generated from 
this also. I would like to know from hon. 
Minister the steps being taken by the G ov
ernment to completed dams on Kutuku and 
Kanhar rivers to generate electricity from 
them.

SHRI ARIF MOHAMMAD KHAN: Sir, I
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can say that a total of 4778.09 of electricty 
generation was anticipated from Sone 
Western, Gandak North, Koel North. Sone 
North. Tenughat Muzzafarpur, Patratu dur
ing the 7th Planperiod. But all this work is to 
be executed by the State Government, out of 
it only 220 M.W. electricity has been gener
ated. The projects to be executed in the 8th 
Plan are Chandil. Tenughat. North Koel, 
Tenughat extension, Tenu Bokaro, Soneved, 
North Kupdali, Sone East etc. These proj
ects will be completed by the State Govern
ments with the help of Central Government 
to meet the shortage of electricity.

lEnglish]

SHRI A.K. ROY: Mr. Speaker. Sir, 
whether Bihar Government has sought per
mission or help from the Central Govern
ment for constructing mini hydel power plants 
or not, but the prospect of such plants is very 
important in our economy. We discussed 
this subject many times in the past also in the 
Energy Ministry or the Consultative Commit
tee. you know that for constructing big hydel 
plants, the acquisition of the land, submer
gence of the villages, etc.. are creating a k>t 
of problems these days. For example, in our 
areas, the Koel Karo project is pertding for 
the last 15 years due to these problems. The 
fate of Subernarekha project is also like that. 
They are to produce 750MW of electricity. I 
do not say that small are beautiful and big 
dams are bad dams. But I would like to know 
in this context whether the Government of 
India, especially the Energy Ministry, would 
have aresh k>ok over the prospect and future 
and utility of these mini hydel power plants.
I would like to know as to whether or not in 
this context the Government has contem
plated or made some plan in the Eighth Five 
Year Plan to promote mini-hydel plants in 
India, particularly in the Chhota Nagpur 
Plateau.

progress in the Central Electricity Authority 
and the likely period of completion of this 
study is 1991 -92. In addition to this, the REC 
has given its approval to take up six mini- 
hydel projects as a pilot programme in the 
States of Andhra Pradesh. Madhya Pradesh, 
Nagaland arKl Arunachal Pradesh. Now, 
there is another proposal to allow the Rural 
Electrification Corporatkin to provkle finan
cial assistance to State Electricity Boards for 
implementation of small hydel projects with 
a capacity of above 3 MW on a regular basis. 
A portion of mini and micro hydel projects 
with a capacity between 100 KW and 3 MW 
has been transferred to the Department of 
Non-Conventional Energy Resources so that 
they can take up the programme on a larger 
basis.

Task Force for Bakreshwar Thermal 
Power Project

+
*742. SHRI CHITTA BASU:

SHRI SANAT KUMAR MAN- 
DAL:

Will the Minister of ENERGY be pleased 
to state:

(a) whether a Task Force has been 
appointed to  sort out the tangle over the 
Bakreshwar Thermal Power Project;

(b) K so, the details thereof and the 
progress made so far; and

(c) when the issue is likely to be re
solved?

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). A statement 
is lakJ on the Table of the House.

STATEMENT

SHRI ARIF MOHAMMAD KHAN; Sir. I 
agree with the hon. Member. In fact we are 
fully conscious of the points which he has 
mentioned. A systematic study of assessing 
the country’s power potential to set up small 
mini and micro plants is presently under

(a) to (c). the Bakreshwar Thermal 
Project of 630 MW (3 x 210 MW) in West 
Bengal is being implemented in the State 
Sector. In view of the paucity of resources, 
the West Bengal Government have sought 
(permission to avail of Soviet credit for this


